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ModificationinRuty Roster for the month of [uly, 2022, \,« ._\\90’ ;\,wﬂyl (T'L"' ‘7-"_ ;&
Kumar Sharma, Ld m& 03 lhe A
In wiew of the written request received fram the Court of Sh. Nitish
Duty not.:le:, for the month of July, 2022 of Melropalitan Magistrates is partlally modilied lRetf’bﬂ! Hecte CQ & JUL 'ZBZE
aG/2022/CIMINE/KKD/Dethi dated 27.06 2022), Lhe following changes are ordered to ¢ *
tortinvith . e e = _\._;i,_ —— -
Sl No. Nomg of the Dfficer wha will work as Duty to he | f ] \ﬂg wﬁ\
Duty MM performed In place o
on
sh Nitish Kumar Sharma, Ld MM-03, 04.07.2022  Sh Rupinder Singh Dhiman, Ld.MM-01
Rio House No 84, Gawnd Mohalla. Honlerpur, Rip Fial No 2026, Delhl Adminsstranon Flats,
1 Delh-120083 Gulabl Bagh, Deihi
Court Court Emanlid - eatemmioohenst@omad con

E€mad-d readermmi3ne@gmal.com i

05.07.2022  Sh Nitish Kusnar Sharma, L M#4-03,

Sh Rupinder Singh Dhiman, Ld.MM-D1 Rio House No 64, Govind Mohalla, Hadarpur,
2 Rfo Flot No 2026, Del Admimsiraton Fials, | ! Delht-110086
Gulabi Bagh. Deih Court
Courd Email-id + tpadennminonhess@amaLoan Emaad readermmddne@gmai com
L] L .
Rest ol the conditions shall remain unchanged. l' ‘/j -
a’

(Sanlosh Kumar Singh)
AdUi. Chief Metropolitan Magistrate
North-East District
Karkardooma Courts, Dethi

No. 99[2022ICHMMINEIKKDIDelhi Date: 02,07.2022

Copy forwarded for information to:-

The Ld Registrar, High Court of Detht thr. The Distrcl & Sessions Judge, Dellu.

The Ld Disinct & Sessions Judge Central/West, Tis Hazart Court, Delhi.

The Ld Distnict & Sessions Judge EasVYSHOMNE, Karkardooma Couns, Delhi

The Ld Distnct & Sessions Jutdge PHCINonb, North-West RohinilDvarka/South, South-East Saket,

Rouse Avenue, Dethi,

5 All the Ld CMMs CentrallwWest THC, South-West Dwarka, North/Narth-West Rotuni, New Deltu Patiala House,
EasySHD KKD, South/South-East Sakel.Rouse Avenue, Delhi.

[ The Secretary DLSA EasySHD/NE, Karkardooma Couns, Dethi.
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All the Metropoltan Magistrates North East, Karkardooma Courls, Delhi.
The BCP. N-E, through Chowki Incharge, Karkardooma Courts, Delhi.
&7 Thelneharge. District Couns Web-Site Commiltee, Tis Hazati Courls, Delh,
10 The Inchauge Compuler Branch, NE Distt. Web-Sile Commitiee, KKD. Courts, Delhi.
11 Supenntendenyincharge Admn. and Care Taking Branch NIE, KKD Courts, Delhi.

12 Incharge Pool Car, Karkardogma Courts, Delhi

13 incharge Cash Branch, Karkardooma Courts, Dalhi.

14 Drector of proseculion, Dethi thr. Prosecution Branch, KKD Cournis, Delhi.
15 Chuef Public Prosecutor EasUNE/SHD, Karkardooma Cours, Delhi.

16 Secretary Shahdara Bar Assaciation, Karkardooma Courts, Delhi,

17 Supenntendent Central Jasl, Delni, through General Branch, ME, KKD. Courts, Delhi.
ig Lock Up Incharge, Karkardaoma Courts, Delhi.

i9 Information Center, Karkardooma Couns, Delhi.

20 Viden Conlerence Room, Karkardooma Coutts, Dethi,

21 The Incharge, R&t Branch, KKD (For Uploading on LAYERS).

22 For Uploading on centralized web-site through LAYERS.

23 The Nouce Board, Karkardooma Court Complex, Delht

24 Office Ordes File.
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